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ijeait hri T.th Learned counsel. 

tTor the applicant. The prayer in this petition 

is to step_up the pay of the applicant at 

rar with 4r. Sayed Salia w.e.f. Decerruer,1992. 

1t. Sayed Salia is worfing as uerinterient 

entrat tanp Depot, 3hUoaneswar. The 

ap1 licant :as prcLoted to the postal services 

GrLYJp 1 3' Cadre in the year 1992. The case 

of 	hrl T. Rath is that in the seniority 

list in the cre of Inspector of Post 

Gffjcs and Inspector of Railway Mail 

ErviCe, t.e applicant is senior to ir.Sayed 

alia inasmuch as the applicant is at i-. 

N.393 and .'lr, Sayed Salia has oeen placed 

at S--.No.549. $Ubseauent1y, in the AlL Irttia 

:eniority list of Postal Services Group 3 

r:ubljshed on 1.1.1995 tovhjrh ooth the 

applicant ar Jhri Sayed Salia were promoted 

ie aplicant is shn at 	l.o.571 ai 
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hri Salia has been shin at St.No.674 Under 

these circuances, the steppin.g up of the 

pay of the applicant at par with shri Salia 

is prayed for in the relief. Shri 3.k'...Eal 

appears on behalf of the Respondents Director 

General of postal Services and fii his 	iier,,io 

Of appearance. 

he n asked ao out the rep re sen ta ti on 

for correcting this alleged pay differential 

hri T. Rath orings to the notice of the Crt, 

a representation dated 27-11-1995 filed before 

the CpM,Orissa Circle, 3hubaneswar on 23-11-95 

hri Rath states that this representation has 

not been disposed of so far. CP 	Orissa 

Circle,jhubancswar is inipleaded as Respondent 

No.2. It is necessary especially in Cases 

of this type that tiie departnental ±eedies 

L sh1d be initia11y exhausted oefore the 

application Can be entertained I therefore, 

direct the Cpi 3 Orissa Circie,Bhuoaneswar, 

Res:oeut NO.2 to dispose of the reiTreentaij( 

dated 27-11.1993 within a period of four week 

fr 	the date ot receipt of a copy oi this 

Order. The order tce passed JDY the Resp ndent 

No.2 shall be a reasoned and speaking order 

and copy of the order shall ac corniiuhicatcd to 

the applicant. Thus, the OA is accordingly 

dispneed. of. Copy of this order tcOe handed ave 

to the rival cainsls. 
LEL13E (u l.) 


